INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF A BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 1

Srl | Appeal Number A$::l: Assessee Name Counsel
ITA ) Shri Vinay
1 933/BANG/2024 2016-17 | [A] ARVIND CHANDRAKANT BELLAD Kulkarni, CA
ITA i Shri Vinay
2 934/BANG/2024 2017-18 | [A] ARVIND CHANDRAKANT BELLAD Kulkarni, CA
ITA Smt. Suman
3 1007/BANG/2025 2019 [D] RAJKUMAR LADHA (EF) § kar - CA
i Smt. Suman
4 1008/BANG/2025 2019 [D] SANTOSH DEVI RAJKUMAR LADHA (EF) Lunkar - CA
Shri Niyaz Pazha
5 A 2017-18 | [D] SHRI BOMMANAHALLI MUNIYAPPA SUBBANNA (EF) CA&SH
2150/BANG/2025 Tippeswamy M
CA
Shri Niyaz Pazha
CA & Sri
6 |CO 16/BANG/2026| 2017-18 [A] SHRI BOMMANAHALLI MUNIYAPPA SUBBANNA Tippeswamy M
CA
ITA Smt. Tarini NV
7 2377/BANG/2025 2019-20 |[D] M/S KUSHAL STONE CRUSHERS & M SAND PLANT (EF) Aduacabe
ITA M/s. Rao &
8 2671/BANG/2025 2020-21 | [A] NAVEEN KUMAR Swami, CAS
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF A BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 1

Srl | Appeal Number A$:':: Assessee Name Counsel

1 | 1063/BANG/2026 | 2012-2013 | [A] LATHARANI SOMASHEKAR UMARANI

2 | 1064/BanG/2026 | 2013-2014 | [A] LATHARANI SOMASHEKAR UMARANI

3 1065/81;?6/2026 2014-2015 | [A] LATHARANI SOMASHEKAR UMARANI

4 IOGGIBgINIAGROZﬁ 2015-2016 | [A] LATHARANI SOMASHEKAR UMARANI

5 1067/31:&/2026 2016-2017 | [A] LATHARANI SOMASHEKAR UMARANI

3 ITA 2008 - | [A] LATE SRI BOLAR KUNHI AHMED, LEGAL HEIR BY MR.
1088/BANG/2026 | 2009 |[MOHAMMED AMEEN

7 1176/82‘?6/2026 201819 | [A] KUNJIBETTU RANJAN KALKURA

8 1177/5?1,?6/2026 2013-14 | [A] KUNJIBETTU RANJAN KALKURA

9 IIBOIBEI\?GIZOZG 2023-2024 | [A] LABAMBA HOTELS

10| 45e /BE::‘G 2026 | 202324 |A] LINGAPPA REVANNASIDDAIA

1 1258/BEI¢G/2026 2023-24 | [A] LINGAPPA REVANNASIDDAIAH

12 0 /BESG 2026 | 201718 | [A] LOCALCUBE COMMERCE PRIVATE LIMITED

5] e /Bm‘G/ZOZG 2017-18 | [A] M/S GOLDEN SUPARI

14 1521/3{:&/2026 5014-15 | [A] KRISHNASWAMY PRAKASH

15 1680/B£rI\IAG/2026 2022-23 | [A] KUSH MEHTA
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF A BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 1

Srl | Appeal Number A:i':: Assessee Name Counsel
v ) 2026 | 2015-2016 | [A] KEMPEGOWDA CREDIT CO-OPERATIVE SOCTETY LIMITED  [Shri T R Girish CA
£ 8 /ng‘g 2026 | 20182019 | [A] KEMPEGOWDA CREDIT CO-OPERATIVE SOCIETY LIMITED
s i 026 | 2016-2017 | [A] KEMPEGOWDA CREDIT CO-OPERATIVE SOCIETY LIMITED
e i 026 | 2015-2016 | [A] KEMPEGOWDA CREDIT CO-OPERATIVE SOCIETY LIMITED
54 e /Bmc 12026 | 201718 | [A] KILARI LAKSHMI SUTHAA
6 /BEQG 12026 | 201920 |[A] KILART LAKSHMI SUTHAA
7 Vi /Bme 026 | 2020-21 | TA] KILARI LAKSHMI SUTHAA
T a0 /Bmc; 2026 | 2020-21 | [A] KHAJAHUSEN I GULAGUNDI
9. | o /Bm(; 026 | 201314 |[A] KELACHANDRA LOGISTICS PRIVATE LIMITED, BENGALURU
307 s /Bmc 12026 | 2015-16 | [A] KELACHANDRA LOGISTICS PRIVATE LIMITED, BENGALURU
o3 Bk /Bm; 1026 | 202324 |A] KRISHNA KODALL KISHORE
2] e /Blme 12026 | 2021-22 | [A] KOTA PARAMESHWAR MALATHI
T /Bme 2026 | 2021-2022 | [A] KRISHNA PALEMAR JAPPINAMOGARU
4] oo /BI;&“G 026 | 202223 | [A] KOLERA KARUMBAIAH LATHESH
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF A BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 1

Srl | Appeal Number A‘s’:r:: Assessee Name Counsel
1 |SA 64/BANG/2026| 2019-20 égmﬁggﬁus:ﬁgmo s Si. Srinivas, CA
: TTA 31920 |IA] KARNATAKA SHEEP AND WOOL DEVELOPMENT

1517/BANG/2026 CORPORATION LIMITED
5l ol IB‘{L'"(‘; 026 | 201718 | [A] KANORIA MOULDERS PRIVATE LIMITED
Ees /BII;TI\TG 12026 | 201516 | [A] KAPPANI RA) ASHWINI SANJAY
5 s /BI:SG 12026 | 2015°16 | [A] KAPPANI RAJ ASHWINT SANJAY
6l /Bme Gios 2018 - | (5] K R NAGARA TALUKU VASAVI SHIKSHANA SAMSTHE MYSORE
gt /Bm; 026 | 20182019 | [A] K R NAGARA TALUKU VASAVI SHIKSHANA SAMSTHE MYSORE
Bl /Bfﬁs s 2018 | ] K R NAGARA TALUKU VASAVI SHIKSHANA SAMSTHE MYSORE
X /BEQG 026 | 201516 | [A] KAMMAVARI SANGHAM (REGD), BENGALURU

10 | 1560 /BE@G 2026 | 2017-18 | [A] JINESH KUMAR
1| /ngTG 12026 | 201718 | A1 JAYAMMA
v /BIISG 02| 2017-18 | [A] JAVAMMA
TR RN /aﬁe 2026 | 201617 |[A] KARNATAKA REDDY JANA SANGHA
73 /Bf[ﬁ‘G 2026 | 2016-2017 | [A] JEETHAN KUMAR
15| 14s /BIJQG 026 | 202627 |[A] KARNATAKA SAMARPANA EDUCATION SOCIETY
16 | 1615 /Bms 026 | 202021 |[A] AVANTH
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF B BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE BALAKRISHNAN S, ACCOUNTANT MEMBER

AND HON'BLE KESHAV DUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

Srl | Appeal Number A‘s's;::_t. Assessee Name Counsel
ITA Sri. Rahul Modi,
1 1882/BANG/2025 2018-19 |[D] THE MADRAS SOCIETY OF SISTERS OF ST ANNES (EF) CA
ITA Sri. Rahul Modi,
2 1891/BANG/2025 2017-18 |[D] THE MADRAS SOCIETY OF SISTERS ST ANNES (EF) A
ITA Mr. Nadeem
3 2390/BANG/2025 2016-17 | [A] SMT. SUMITRA JAIN Ahmed -
Advocate
ITA Mr. Nadeem
4 2391/BANG/2025 2017-18 | [A] MUDIGERE DHAKYA NAIK GNANENDRAMURTHY Ahmed -
Advocate
ITA -
5 2758/BANG/2025 2017-18 |[A] MAMATHA MAHADEVAPURA CHIKKALINGE GOWDA Shri Vageesh CA
ITA Sri. V. Srinivasan
6 203/BANG/2026 2014-2015 | [A] ZAKER HUSSAIN (EF) - Athsa
ITA
74 209/BANG/2026 2022-23 | [A] SHRADHA SIPANI (EF) None
ITA
8 211/BANG/2026 2021-2022 | [A] VEERABHADRAPPA ELLAPPA GADIGI (EF) None
ITA Sri. T. R. Sathya
9 1052/BANG/2026 2019-20 |[D] MAHADEVAIAH GEETHA N:é?,‘ég?e'
ITA
u VATE LIMITED
10 1053/BANG/2026 2015-16 |[A] MFAR CONSTRUCTIONS PRI T
ITA
- ASHOK KUMAR JAIN
11 1070/BANG/2026 2018-19 |[A] MEENA JAIN L/R
ITA
- Al N
12 1107/BANG/2026 2017-18 | [A] NAGARJUNA EDUCATION SOCIETY
ITA
- NGE SYSTEMS PRIVATE LIMITED
13 1127/BANG/2026 2015-16 |[A] MELAI S
ITA
- NDRARAM BHUSHANAM MANASA
14 1167/BANG/2026 2023-2024 | [A] NAGENDRA
ITA
- SPECIAL MACHINES PRIVATE LIMITED
15 | 1472/BANG/2026 2017-18 |[D] NAGEL
ITA
- HAMMED MANAS
16 1545/BANG/2026 2020-21 | [A] MOHA
ITA
. - HAMMED ARMANULLA
17 | 1sga/BANG/2026 | 202324 |[AIMO
ITA
- MUSTAQUE AHMED
18 1591/BANG/2026 2017-18 |[A] MOHAMMED Q
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF B BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE BALAKRISHNAN S, ACCOUNTANT MEMBER
AND HON'BLE KESHAV DUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

Srl | Appeal Number A\S’ZI:: Assessee Name Counsel
LT sads ) 12024 | 201617 | A] SRL. VIIAY MALLYA (RAMASAMY VIIAYANAND, CA.) None
2 | s26/8AnG/2024 | 2016717 | D] VIIAY MALLYA (E-FILING) None
3} o g\ﬁ; 12025 | 201718 | [A] SUVARNA CO-OPERATIVE SOCIETY LIMITED et
41 G S 025 | 202021 |[A] SUVARNA CO-OPERATIVE SOCIETY LIMITED O,
5| e s 2026 | 202324 | [A] WORKPLACE SOLUTIONS PRIVATE LIMITED Hicuwne-
87 /Bgf(‘; 026 |2018:2019 | [A] NARAPAREDDY SHARADA e e
ITA Sri. R,
7 | sm0/mAnc 2026 | 2015-16 | [A] SYED ROSHAN ABBAS Chandrashekdr -
ITA Sri. R,
8 | 200/man/2026 | 201718 |[A] SYED ROSHAN ABBAS Chanrashekhar -
9 | o10/mne o0 | 2920-21 | [A] PRABHAKAR SOMAPPA PUJARI Sh:;yii“_kg‘
10 | 4040 /BEP’?G 2026 | 200809 | [A] NARAYANAPPA CHANDRAPPA REP BY LEGAL HEIR
5§ ey /BEQG 026 | 201819 | A] NATARAJ KALYANI AMRUTHESH
12 | 1351 oncyzazg | 2018-19 | [A] NATARAD KALYANI AMRUTHESH
Blied /Bme 026 | 201415 | 4] NANDI SAHAKARI SAKKARE KARKHANE NIYAMIT
7§ /Bm; 026 | 201920 |[A] NANJUNDAPPA RADHA KRISHNA
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF B BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE BALAKRISHNAN S, ACCOUNTANT MEMBER

AND HON'BLE KESHAV DUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

Srl | Appeal Number A‘?::‘: ' Assessee Name Counsel

1 1322/52&/2025 201617 | [A] RAMARAJU ANANDARAJU None

: ITA 2394 | 1A THE KARNATAKA STATE CO-OPERATIVE AGRICULTURE & | Ms. Ridhi Moghe
2627/BANG/2025 RURAL DEVELOPMENT BANK LIMITED - Advocate

3 249/8152%/2026 2022-23 | [A] TECH4BILLION MEDIA PRIVATE LIMITED SmtAg*f(;“cgt:V'

4 270/]3;;‘2/2026 2026-27 | [A] SR BHUVANESHWARI CHARITABLE TRUST o EpmR

ITA Sri. Nanda

5 | o1a/Baneiz0z6 | 202324 |[A] VOLVO GROUP CSR TRUST (INDLA) K::Is\t]()og:te

6 919/3&2/2025 2020-2021 | [A] VITSUM COMMERCE None

7 920/85\1212026 2018-19 | [A] MEKIN MAHESHWARI None

g2 /egspé/zozs 2018-19 | [A] SHIVAPPA HUF ﬂ;nﬁg‘}“"g

9 987/33\1’(\3 2026 | 2020-2021 | [A] PALANISWAMY THANGAVELU

10 1128/8236/2026 2019-20 | [A] OBEYA UNDERPINNINGS LLP

Th e /523612026 2021-22 | [A] PALLAVI KELEGERI

2|, 482181;\]-\\?6/2026 2026-27 |[A] NORBERTINE FATHERS

13 1549/52&12026 2012-13 | [A] P CHANDRASHEKAR

14 1550/823@2026 2013-14 | [A] P CHANDRASHEKAR

5] s /Bms/zoze 2014-15 | [A] P CHANDRASHEKAR

16 1571152[@6/2026 2015-16 | [A] P CHANDRASHEKAR
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I ME TAX APPEL TRIBUNAL, BANGALORE
CAUSE LIST OF € BENCH FOR 10-AUGUST-2026 (MONDAY)
BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER
IN COURT ROOM 2

sl Appeal Number | Assmt. Year Assessee Name Counsel

1 | SAI1B/BANG/2026 | 202122 |[A] KANACHUR SEASONING INDUSTRIES sh. 'ﬂm't‘emf
2 | SA119/BANG/2026 | 2015-16 |[A] KANACHUR SEASONING INDUSTRIES 5. ?Aad":::at"emv
3 | SA120/BANG/2026 2016-17 | [A] KANACHUR SEASONING VINDUSTRIES Sri, E:;m tReRam.
4 | SA121/BANG/2026 | 2017-18 |[A] KANACHUR SEASONING INDUSTRIES Se, E{:J:ao’:a; Rao,
5 | SA122/BANG/2026 | 2019-20 |[A] KANACHUR SEASONING INDUSTRIES Sri. Emzr& it!eRao,
6 | SA123/BANG/2026 | 2020-21 |[A] KANACHUR SEASONING INDUSTRIES Sri. ?ﬂm ?e"mr
7 1573%2;?2025 2021-22 | [A] KANACHUR SEASONING INDUSTRIES

8 2486,1;2(;‘&'2?2026 2015-16 | [A] KANACHUR SEASONING INDUSTRIES

9 2437}-;%:();?2026 2016-17 | [A] KANACHUR SEASONING INDUSTRIES

0|, 488%()5?2026 2017-18 | [A] KANACHUR SEASONING INDUSTRIES
11 2489,1';%5()3?2025 201920 | [A] KANACHUR SEASONING INDUSTRIES
12 2490%%%?2026 2020-21 | [A] KANACHUR SEASONING INDUSTRIES
13 | SA 124/BANG/2026 2015-16 | [A] ULLAL KOJABBA MONU 5ri. Eﬁmﬁem'
14 | SA125/BANG/2026 | 2016-17 |[A]ULLAL KOJABBA MONU sni. ?ﬁfofzafemr
15 | SA126/BANG/2026 | 2017-18 |[A] ULLAL KOJABBA MONU Sri. ﬂm tReRao.
16 | SA127/BANG/2026 | 2018-19 |[A] ULLAL KOJABBA MONU Sri. iﬂmﬁem-
17 | SA128/BANG/2026 | 2019-20 |[A] ULLAL KOJABBA MONU Sri. ?:;;1‘;‘3 ':eRa"f
18 | SA 129/BANG/2026 | 2020-21 |[A] ULLAL KOJABBA MONU Sri. ?ﬂmm’
19 | SA130/8ANG/2026 | 2021-22 | [A] ULLAL KOJABBA MONU sri. ‘fc'l:;‘a?e“a"'
20 | ITA706/BANG/2026 | 2017-18 | [A] ULLAL KOJABBA MONU Sri. Likith - Advocate
21 1572%%’%?202 ¢ 2021-22 | [A] ULLAL KOJABBA MONU

2| , 491%%?2025 2015-16 | [A] ULLAL KOJABBA MONU
3|, 492%&?2025 2016-17 | [A] ULLAL KOJABBA MONU
24 2493?3(;‘?%?2026 2017-18 [A] ULLAL KOJABBA MONU

25 2 494%&?2026 2018-19 [A] ULLAL KQIABBA MONU

% , 495?35\7:23‘?2026 2019-20 | [A] ULLAL KOJABBA MONU

7|, 495?5% ();‘;‘202 6 | 202021 |[A]ULLAL KOJABBA MONU

28 | ITA666/BANG/2017 | 201213 | [A} GE INDIA EXPORTS PRIVATE LIMITED Ms. Sherry Goyal, CA
29 | ITA 1706/BANG/2024 | 2020-21 | [A] BOSCH GLOBAL SOFTWARE TECHNOLOGIES PRIVATE LIMITED (EF+PH(DIN)) |Ms. Manasa, Advocate
30 | BMA4/BANG/2024 |AY 2023-2024 | [A] RAMKRISHNA BHALCHANDRA BHAGWAT (E-FILING) S&icmtgf;f“ggr




CAUSE LIST OF C BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 2

Srl Appeal Number | Assmt, Year Assessee Name Counsel
31 | BMAS5/BANG/2024 | 2019-20 |[A] SHRI. SATISH P. CHANDRA Sri. S Annamalai, AR
32 | BMAG/BANG/2024 | 201920 |[A] DR.A'S ARVIND, REPRESENTED BY HIS LR DR. KAMINI RAO (EF-+PH) Shri Hemant Pai AR
33 | BMAO/BANG/2025 | 2019-20 |[A] DR.A S ARVIND, REPRESENTED BY HIS LR DR. KAMINI RAO (EF) Shri Hemant Pai AR
34 | BMA10/BANG/2025 | 2019-20 |[A] DR. A S ARVIND, REPRESENTED BY HIS LR DR. KAMINI RAQ (EF) Shri Hemant Pai AR
35 | BMA7/BANG/2024 | 201920 |[A] DR. KAMINI RAO (EF+PH) Shri Hemant Pai AR
36 | BMA7/BANG/2025 | 2019-20 |[A]DR. KAMINI RAO (EF) Shri Hemant Pai AR
37 | BMAS/BANG/2025 | 201920 |[A] DR. KAMINI RAO Shri Hemant Pai AR
Sri, Chaitanya. Sr.
38 | BMAB/BANG/2024 | 2020-21 |[A] K.S.NAGARAJ Advocate & Sri. Tata
Krishna, Advocate
Sri. Chaitanya. Sr.
39 | BMA9/BANG/2024 | 202021 |[A] K.S.RAVI Advocate & Sri, Tata
Krishna. Advocate
Sri, Chaitanya. Sr.
40 | BMA 10/BANG/2024 | 2020-21 |[A] K. S MAYURNATH Advocate & Sri, Tata
! Krishna. Advocate
Sri. Chaitanya. Sr.
41 | BMA 11/BANG/2024 | 202021 |[A] K.S.SHIAKUMAR Advocate & Sri, Tata
Krishna, Advocate
Sri. Chaitanya. Sr.
42 | BMA12/BANG/2024 | 2020-21 |[A]VINAYAK K.S Advocate & Sri, Tata
Krishna. Advocate
Sri. Chaitanya. Sr.
43 | BMA 13/BANG/2024 | 2020-21 |[A] SARASWATHL S Advocate & Sri, Tata
Krishna, Advocate
44 | BMA2/BANG/2025 | 2016-17 |[A] MARTIN HENRY CLARE ARNI il =~ i
45 | BMA3/BANG/2025 | 2017-18 | [A] MARTIN HENRY CLARE ARNI s Ezl‘gggfgekha“
i. V. drasekhar,
46 | BMA4/BANG/2025 | 2018-19 |[A] MARTIN HENRY CLARE ARNI e
47 | BMA1/BANG/2026 | 2022-23 |[D] NIKHIL RANJAN DAS
48 | BMA2/BANG/2026 | 2016-17 |[A] NIKHIL RANJAN DAS
49 | BMA3/BANG/2026 | 2016-17 |[A] NIKHIL RANJAN DAS
50 | BMA4/BANG/2026 | 201718 |[A] NIKHIL RANJAN DAS
51 | BMAS5/BANG/2026 | 2017-18 |[A] NIKHIL RANJAN DAS
52 | BMAG/BANG/2026 | 201819 |[A] NIKHIL RANJAN DAS
53 | BMA7/BANG/2026 | 2018-19 |[A] NIKHIL RANJAN DAS
54 | BMAB/BANG/2026 | 2022-23 |[A] NIKHIL RANJAN DAS
55 | BMAO/BANG/2026 | 2022 - 2023 | [A] RAMNATH GUPTA BYSANI
5]
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF C BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 2

Srl | Appeal Number As:':rt' Assessee Name Counsel
IT(TP)A v Sri. Tatakrishna,
1| 508 /BANG/2026 2022-23 [ [A] MERCK LIFE SCIENCE PVT. LTD. (SGC) Premm
ITA 5t T:
2 | 549 /BANG/2021 | 2016-17 |[A] ALSTOM TRANSPORT INDIA LIMITED Suryanarayana,
Sr. Counsel
3 IT(TP)A 2020-21 |[A] ALSTOM TRANSPORT INDIA LIMITED (ERSTWHILE ALSOTOM [Sri. Manju Prasad
1849/BANG/2024 MANUFACTURING INDIA PRIVATE LIMITED AR
4 ITA 2021-22 [A] ALSTOM TRANSPORT INDIA LIMITED(ERSTWHILE ALSTOM | Ms. Riya Shah,
2967/BANG/2025 RAIL TRANSPORTATION INDIA PRIVATE INDIA - NOW MERGED) CA
5 ITA 2020-21 |[A] ALSTOM TRANSPORT INDIA LIMITED( MATTER OF Ms. Riya Shah,
2114/BANG/2025 ERSTWHILE ALSTOM RAIL TRANSPORTATION INDIA PVT. LTD. CA
ITA z Ms. Sauravi
6 1235/BANG/2026 2022-23 [[A] ALSTOM TRANSPORT INDIA LIMITED Shah, CA
ITA 3 Sri. Bharath. L,
7 1962/BANG/2025 2013-14 | [D] AURIGENE ONCOLOGY LIMITED (EF) ot
ITA Sri. Bharath. L,
8 1964/BANG/2025 2015-16 | [D] AURIGENE ONCOLOGY LIMITED (EF) ok
ITA Sri. Bharath. L,
9 1963/BANG/2025 2014-15 | [D] AURIGENE ONCOLOGY LIMITED (EF) ci
10 ITA 2020-21 | [A] CATERPILLAR FINANCIAL SERVIES INDIA PRIVATE LIMITED | Sri. Nageshwar
1621/BANG/2024 (E-FILING) Rao, Advocate
IT(TP)A ; VATE LIMITED Sri. Ketan Ved,
11 1833/BANG/2024 2020-21 |[A] M/S. TRANE TECHNOLOGIES INDIA PRI CA
IT(TP)A 5 A) PRIVATE LIMITED (EF Sri. Ketan Ved,
12 2491/BANG/2024 2021-22 | [A] CAE FLIGHT TRAINING (INDIA) A (EF) A
IT(TP)A - G DATA ANALYSIS PRIVATE LIMITED Sri. Satvik,
131 288/BANG/2026 | 202223 |[A] IMPACT BI Advocate
TICTEA ' N VATE LIMITED MS, Sneha
14 574/BANG/2026 2022-2023 | [A] BOSTIK INDIA PRI Anchalia, CA
IT(TP)A . 1A PRIVATE LIMITED Ms. Geetha Rani,
15| e47 /BANG/2026 2022-23 |[A] TPI ADVISORY SERVICES IND At

07-Aug-2026|

V
ésistant egistrar]
|



/!

INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF C BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER

AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 2

Srl | Appeal Number Aizranrt' Assessee Name Remarks
SA
1 139/BANG/2026 2022-23 | [A] NREACH ONLINE SERVICES PRIVATE LIMITED
2 IT(TP)A 2022-23 | [A] NREACH ONLINE SERVICES PRIVATE LIMITED
1049/BANG/2026
ITA
3 1743/BANG/2024 2020-21 |[A] CISCO SYSTEMS INTERNATIONAL B.V, (EF (SGC))
ITA
4 2527/BANG/2024 2021-22 |[A] CISCO SYSTEMS INTERNATIONAL B.V. (EF+PF (SGQC))
ITA
5 2528/BANG/2024 2021-22 | [A] CISCO SYSTEMS INC. (EF+PF)
IT(IT)A
6 730/BANG/2025 2022-23 [ [A] CISCO SYSTEMS INC. (EF+PF)
IT(IT)A ]
7 731/BANG/2025 2022-23 |[A] CISCO SYSTEMS INTERNATIONAL B.V. (EF+PF)
IT(IT)A ’
8 538/BANG/2026 2023-24 |[[A] CISCO SYSTEMS INC
9 VA 2023-24 |[A] CISCO SYSTEMS INTERNATIONAL B.V.
539/BANG/2026
IT(TP)A E £D
10 2581/BANG/2024 2021-22 |[A] NOATUM LOGISTICS INDIA PRIVATE LIMIT
IT(TP)A = RIVATE LIMITED
11 616/BANG/2026 2022-2023 | [A] SENSATA TECHNOLOGIES INDIA PRIVA
12 IT(TP)A 2022-23 [A] VEHMA ENGINEERING SOLUTIONS (INDIA) PRIVATE
773/BANG/2026 LIMITED
IT(TP)A - PLICE SERVICES PRIVAT LIMITED
13 781/BANG/2026 2022-23 |[[A] KNOWLEDGE S
IT(TP)A : ECHNOLOGY CENTER INDIA PRIVATE LIMITED
14 790/BANG/2026 AY 2022-23|[A] ASPECT T 0
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF C BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 2

Srl | Appeal Number Aszr:rt. Assessee Name Counsel
[A] COMPUTER SCIENCES CORPORATION INDIA PVT, LTD, ( s
1 TI(TPA 2009-10 |FORMERLY M/S. ISOFT HEALTH MANAGEMENT (INDIA) PRIVATE | SFi- Ankit Sahni,
147/BANG/2014 Advocate
LIMITED )
Sri. Percy
ITA [A] ROBERT BOSCH ENGINEERING AND BUSINESS SOLUTIONS :
2 | 604/BANG/2020 | 201415 |oRivATE LIMITED Fardiwala, Sr.
Counsel
3 ITA 2015-1¢ | [A] ROBERT BOSCH ENGINEERING AND BUSINESS SOLUTIONS Pasgi'ﬁ'cYSr
605/BANG/2020 PRIVATE LIMITED A
Counsel
. ITA 2015.16 | [A] BOSCH GLOBAL SOFTWARE TECHNOLOGIES PRIVATE Sri. Anand
2313/BANG/2024 LIMITED Ananthan, CA
ITA ) Sri. Vigneesh. K,
5 | 1037/BANG/2025 | 201415 | [A] KENNAMETAL INDIA LIMITED e
IT(TP)A Sri. Ankit Sahni,
6 | 303/BANG/2026 | 2022-23 | [A] RAZORPAY SOFTWARE LIMITED oo
. IT(TP)A 2022-23 | A] NTT DATA FA INSURANCE SYSTEMS (INDIA) PRIVATE Ms. Mahima,
314/BANG/2026 LIMITED Advocate
IT(TP)A Sri. Vishal Kalra,
8 202223 |[A] EIT SERVICES INDIA PRIVATE LIMITED CA & Sri. Ankur
777/BANG/2026 .
Pai, Advocate
IT(TP)A " Sri. Vinay Jain,
9 | 770/BANG/2026 | 202223 | [A] ANTHOLOGY INTERNATIONAL PRIVATE LIMITED o
IT(TP)A ] Ms. Ashwini
10| sao/BANG 2026 | 2022-23 |[A] KASEYA SOFTWARE INDIA PRIVATE LIMITED et Achooanic
” IT(TP)A 202223 | [A] ARMOR INDIA CODING AND IMAGING SUPPLIES PRIVATE Ms, Ashwini
831/BANG/2026 LIMITED Nalhe, Advocate
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE
CAUSE LIST OF PART HEARD MATTERS,

SPECIAL CONSTITUTION,
AND CLARIFICATION MATTERS

FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE SHRI PRASHANT MAHARISHI, VICE PRESIDENT
AND SHRI SOUNDARARAJAN K, JUDICIAL MEMBER

12

SPECIAL CONSTITUTION MATTERS — COURT 1 AT 2.30 PM
Srl| Appeal Number A$Z|;1:. Assessee Bench|{Remarks
1 [ITA|373|BANG|2025| 2013-14 |[A] ASIAN FAB TEC LIMITED A
2 |ITA|374|BANG|2025| 2015-16 |[A] ASIAN FAB TECH LIMITED A
3 |ITA|375|BANG|2025| 2016-17 |[A] ASIAN FAB TEC LIMITED A
PART HEARD MATTERS
Srl Appeal Number A$Zr:rt. Assessee Bench|Remarks
[A] M/S. NVIDIA
1 |IT(TP)A| 724 | BANG |2023| 2017-18 GRAPHICS PRIVATE C
LIMITED
- |[A] BRIGADE PROPERTIES
2 |IT(TP)A[1510| BANG |2026| 2022-23 PRIVATE LIMITED C
BEFORE SHRI BALAKRISHNAN S, ACCOUNTANT MEMBER
AND SHRI KESHAV DUBEY, JUDICIAL MEMBER
CLARIFICATION MATTERS — COURT 3
Srl| Appeal Number Aizr:rt. Assessee Bench |Remarks
1o |[A] SPL TOWERS PRIVATE
1 |ITA|2963|BANG|2025(2018-19 LIMITED B
_n [[A] SPL TOWERS PRIVATE
2 |ITA|2964|BANG|2025|2019-20 LIMITED B
FOR 13-A ST-2026 (THURSDAY
BEFORE SHRI WASEEM AHMED, ACCOUNTANT MEMBER
AND SHRI SANDEEP SINGH KARHAIL, JUDICIAL MEMBER
PART HEARD MATTERS
Assmt.
Srl| Appeal Number Year Assessee Bench|Remarks
1 |rTAl1321|BANG|2025| 2017-18 |[A] SUNIL KUMAR JANARDHAN B
2 |1TAl1819|BANG|2025| 2013-14 |[A] SUNDER SOMANI B
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